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Extension of Broad Gauge link from 
Tirunelveli to Tuticorin

283. SHRI S. G. MURUGAIYAN: 
SHRI M. KALYANASUNDA- 

RAM:
Will the Minister of RAILWAYS be' 

pleased to state:
(a) whether Government have a 

proposal under consideration to ex-
tend the broad gauge link from Tiru-
nelveli to Tuticorin; and

(b) if so, the details thereof and 
pteps being taken thereon?

THE MINISTER OF STATE IN THE 
MINISTRY OF RAILWAYS (SHRI 
SHEO NARAIN): (a) Engineering
and Traffic Surveys have been under-
taken for laying a B.G. line between 
Tirunelveli and Tuticorin and the 
survey is in progress.

(b) A decision on the construction 
of the line will be taken as soon as 
the survey is completed and the re-
port examined.

Divisional Office in Trivandrum

284. SHRI K. A. RAJ AN:
SHRI M. N. GOVINDAN 

NAIR:
SHRI VAYALAR RAVI:

Will the Minister of RAILWAYS be 
pleased to state:

(a) whether Government have de-
cided to set up a separate Divisional 
Office in Kerala;

Co) if so, whether it is proposed 
to be set up in Trivandrum;

(c) whether Government have re—
ceived any memorandum demanding: 
the proposed Divisional Office to be 
set up in Cochin, the centre of Kerala; 
and 1

(d) if so, the details and Govern-
ment’s reaction thereto?

THE MINISTER OF STATE IN THE 
MINISTRY OF RAILWAYS (SHRI 
SHEO NARAIN): (a) to (c). Yes.

(d) The decision to set up the Divi-
sional Headquarters at Trivandrum 
has been taken after due deliberation.

Tarkunde Committee's Recommenda-
tions

285. SHRI M. N. GOVINDAN 
NAIR:

SHRI C. K. CHANDRAPPAN:

Will the Minister of LAW, JUSTICE 
AND COMPANY AFFAIRS be pleas-
ed to state:

(a) whether the Tarkunde Com-
mittee on election reforms has recom-
mended the proposal to reduce voting 
age from 21 to 18 years; and

(b) if so, what are the other re-
commendations it has made and what 
is the Government’s reaction thereto?




